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. only Pune, Sangli and Bombay cum-
mence their daily programmtes on the 
primary channel at 5.55 A.M. 

(c) ·to (f). 'Suggestions have be'en 
madic in the columns of the news-
pap2rs and in let1ters addressed to 
the Nagpur Station suggesting that 
in the interest of the pedi)le in the 
Vidarbha region, the daily program-
mes of AIR, Nagpur may start at 6.00 
A.M. so that the first a11 India news 
bulletin and monc of Bhakti Sangeet 
programme could be available to 
them. 

It is now pr~osed to start daily 
pr ogrammes from 6.00 A.M. from 
coming financial year. 

Telephone Advisory Committee for 
Maharashtra 

1526. SHRI R. K. MHALGI: Will 
the Minister of COMMUNICATIONS 
b e pleased to state: 

(a) whether it is a fact that the 
Vidarbha Chamber -0f Commerce and 
Indus·try, Akola v'de their letier No. 
129/81/F/ 14213, dated 10- 11-81 ad 
dressed to the General Manager, Tcle-
oommunic~tions, Maharashtra, Bom-
bay, demanded r ep resentation on 
T•cle-communications Advisory Com-
mitt€'e for Maharashtra Circle; 

( b) whether it is a fact that in the 
pas the names recommended. twice 
by the Chamber, as asked for, were 
r ejected by the Authorities for in-
clusion in the Committee; 

(c) ii so, what vere the specific 
r-aasons for th e rejection of the above 
names; and 

(d ) what are the norms fixed by 
the Department for appointment on 
the Advisory Committee? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA): (a) Yes, Sir. 

( b) The names recommended by 
the Vidaibha Chaniber of Comm~rce 
were considered along wih the 
names received from other Organisa-
tions, but1 were not apprved for t ie 
Maha1~1sht1ra Circle T elecommunica-
tion Advisory Committee. 

( c) : Th e Vid.arbhia Chamber of 
Commerce, Ak:ola was represened in 
the A.kola Telephone Advisory Com-
mittee (TAC) u,pto 31-3-76. There-
after, due to a revision of policy, 
Akola TAC was not reconstitued and 
a TAC for Maharashtra State was 
formed in 1978. The names r ecom-
m ended by Vidarbha Chamber of 
Commerce we~ considered in July, 
1978 and August, 1981 along with the 
names from eight other Organisations 
of Trade, Comrnerc•e and Industry . 
There are only three seats to re-
present this interest and the represen-
tative of Vidarbha Chamber of Com-
m erce was not nominated. 

(d) Nomjnations to the T•clecom-
munica tion / T lephon -.:- AC!vi ·or · Com-
mit~::~s a;· mcdc bv the Go ~t.::·1 ·nme t 
after considering the names received 
from +he Or,,.anisations repre enting 
various interest throu,gh Heads of 
T lccom munication Circles )Telcphone 
Distrirt., Department of Parliamen-
ary Affairs, and other names receiv-
•""d dircr·1ly in the P & T Directorate 
and the Ministry of Communications. 
R:. presentati ·e: from the different 
units of th e Organisations are chosen 
for each adv' sor committee so that 
various interest at difTercnt stations 
get represented. 

P rices of Petrol and L.P.G. 

1527. SHRI VIRBHADRA SINGH: 
W ill the Minister of PETROLEUl\1'. 
CHEMICALS A D FERTILIZERS be 
pleas ed to state: 

(a) the price of motor oil (Petrn!) 
and L.P.G. in each month from July, 
1979 to December, 1981; and 




